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An Hon, Member: What is the harm?
Shri Hem Barua: No harm,

The Minister of Rehabilitation
(Shri Mehr Chand Khanna): I think
I may better clarify the position.
Every Ministry, in its normal func-
tioning, gets brochures prin‘ed, pub-
lished and distributed. Distribution
ig done by the Ministry ccncerned.
Printing is done by the Ministry of In-
formation and Broadcasting At the
beginning of each year, budget pro-
vision is made. I am talking from
memory. I think the budge. provis-
ion for my Ministry for visual pub-
licity for 1961-62 is Rs. 80,000. I am
talking from memory; I can correct
the figure. We placed orders for
many brochures on importaut sub-
jects. New Life for Displaced Millions
—circulated to Members of Parlia-
ment, Compensation scheme—circulat-
ed to Members of Parliament; Housing
the Homeless—circulated to Members
of Parliament. Why are Members get-
ting ﬁdgetty" Displaced persons in

Mr. Speaker: This is in answer to
the question.

Shri Mehr Chand Khanna: Farida-
bad Township. Not only that. Every
year, pamphlets have been published.
We prepare the material. We send it
on to the Ministry. Proof rcading is
done. I think this process nearly takes
six months. One thing more, 1 might
add. If the pamphlet, Displaced Per-
sons in Delhi has been published and
circulated, I think it should Le to the
advantage of the sitting Member.
Here is what the Ministry has done for
the people in Delhj and the wholg of
India. He could have easily refuted
it. I helped him. There is nothing
wrong about publication of thz pam-
phlet. Here are figures and the work
done by this Ministry. If people go
and make propaganda and start sayir.g
things which are wrong, I wish thev
had contradicted it. What = wreng
about it? Nothing wrong atout it.
We have done it and we will do it
again.
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Shri Hem Barua: We arc left in
darkness. (Interruptions).

Mr. Speaker: Order, order.
Shri Hem Barua: One quesi.on, Sir.
Mr,  Speaker:

allow.

Shri Bal Raj Madhok: One questiun,
Sir.

Mr. Speaker: I am not going to
allow this kind of disturtance. Om
every matter, if publicity is given, a
question is put, why it was done. If
it is not done, it is asked, why it was
not done.

Shri Bal Raj Madhok: One question.

Mr. Speaker: I do not know if by
this means' any hon, Member would
reinstate himself if he has been de-
feated. s

Shri Bal Raj Madhok: It is the legi-
timate right of a Member to ask sup-
plementary questions.

Mr. Speaker:
allow.

Shri Braj Raj Singh: May [ ask
some other supplementary question?

Mr. Speaker: No, no. [ have allow-
ed a sufficient number of questions.

Shri Bal Raj Madhok: Oae questinn,

I am nct goirg to

I am not going to

Mr. Speaker: No, no

Shri Bal Raj Madhok; We arc sorry
for thig attitude.

Mr. Speaker: Very zo0d.
C. Sharma.

Shri D.

Purclnse of U.N. Bonds

61, Shri D C. Sharma:
Shrimati Ha Palchoudhari:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that Gov-
ernment of India have decided to
purchase bonds which have bLeen
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floated by the United Nations to tide
over its financial crisis;

(b) if so, for what value,; and

(¢) the manner in which pavment
will be made?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Vienon):
(a) Yes, Sir.

(b) and (c). Government of India
have agreed to subscribe to the
bonds upto an amount of two million
dollars. This amount will no! be paid
in cash. It will be adjust:d against
our claims for reimbursement on
account of the expenditure met by us
towards peace keeping operation in
Gaza and the Congo.

Shri D. C. Sharma rose—
Mr. Speaker: Shri D, C. Sharma.

Shri Bal Raj Madhok: On a po.nt of
order, Sir,......

Mr. Speaker: There is no point of
order. Against Shri D. C. Sharma
standing?

Shri D. C. Sharma; Is there a point
of order about me?

Mr. Speaker: I thought all the heat
of the elections has died down.

Shri Hem Barua: Members are
sorry about the remark, if he is de-
feated, he cannot rehabilitute himaelf.

Mr. Speaker: I never mean' any
offence against any hon. Membar. I
would have liked both of them to have
come here. Both of them: might have
succeeded if possible.

Shri Tyagi: At the cost of my Min-
ister? That would be very unfair.

Shri Bal Raj Madhok: A Member
has the right to ask questicns.

Mr. Speaker: Let us proceed with
the other question T have called.

Shri D C. Sharma: May I know
what was the total valu= ct the Londs
that were issued by the U.N.? May 1
know what percentage of the bonds
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was subsecribed by our country? Is
it in conformity with.....

Shrimat; Lakshmi Menon. One ques-
tion at a time.

Mr. Speaker: He is a Professoe.

Shri D. C. Sharma: Wha: was the
total value of the bonds issued by the
UN.?

Shrimati Lakshmi Menou: Two
hundred million do!lais.

Shri D. C. Sharma: What was the
percentage that was purchased by us
and was it in conformily with  the
allocation that we make tc the UN.T

Shrimati Lakshmj Menon: Ve ar-
ranged to buy 2 millioa dollars worth
of bonds. It is very mu-h less than
what we would have if it is in pro-
portion to the contribation to the
UN.

Shri D, C. Sharma: Against what
item of expenditure these bonds will
be purchased?

Shrimati Lakshm; Menon: Against
the amounts that are reimbursed to
us for expenditure met by us towards
peace keeping operations in (Gaza and
the Congo.

Shri Shree Narayan Das: What was
the total allocation t; India? May I
know whether India has been able to
purchase the whole quota and if not
whether the Goverminent of India
will purchase in future”

Shrimati Lakshm; Menon: There is
no quota allotted. It is a temporary
arrangement. Not all tie countries
are subscribing to it either. A situ-
ation was created by the fact that the
socialist countries expressed the view
that it is not part of the work of the
United Nations and it should be left
entirely to the Security Couuncil and
therefore they have not contributed
to it anything. Thereforr there was
this deficit which had to be et “y
voluntary contributions by the niem-
bers.





